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THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH). (a) Tbe 
normal yard stick for opening a C. G. H. S. 
Dispensary is 2.000-2.500 Central Govern-
ment employees residing in an area,' areas. 

(b) Yes. Sir. 
(c) The number of C. G. II. S. Dis-

pensaries (Allopathic. A)'UI"veuic and Homo-
eopathic) already ("Ulctioning in R. K. 
Puram is considered au equate for the plC-
sent. 

Tax Evasion hy Hotel Oheroi Complex 
Int('rcontincntal 

3358. SHRI SHIVA CIIAl\DRR lHA : 
Will the Minister of IINANCl. be pleased 
to state: 

(a) whether it is a fact that Government 
have received complaints about the tax eva-
sion by the Hotel OIJeroi Intercontinental 
Complex ; and 

(b) if so, the details thereof and the 
action taken in this regard? 

THE DEPUTY PRIME MIN ISTFR 
AND MINISTER OF FINANCE (SllRl 
r.l ~ l DESAI): (J) No, Sir. 

(b) DJes lIot arise. 

Allocation of Fund for Il'rigJtioJl Projects 
in Bihar durini: Fourth Plan 

3359. SHRI SHIVA CHANDRA lHA : 
Will the Minister of IRRf('ATlON ANn 
POWER be plo;lsc" to statc : 

('I whether Government have finali/cd 
allo(.;ation for irrigation and power projci.'tS in 
Bihar during the FOllrth Plan period; 

(b) if so, the an1l1l1nt ulln,att'ci and for 
.... hkh spedfic proje,ts ; and 

(e) if not, thr reasons thereror ./ 

THE DEPUTY MINISTER IN THE 
MINISTERY OF IRRIGRTlON AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD) : ,a) No. Sir, 

(b) and (e). Do not arise at this stage. 
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